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CENTRAL ADMil>J lSTRATIVE TRIBr_NAL A L:. HABAD BENCH 

Allahabad this the oUJJ- day of !rp-11 

Original Appli ca tion no. 357 of 1995. 

Hon• ble li Mr. s . Das Gupta, Membe r-A 
Hon• ble Mr. T .L. Verma, Membe r.-J 

1995 • 

1. Mohd sabbir, s/o Shri Azimul lah, R/o Vil l. 
BaraQga, P.O. syed Raja , Di stt . varanasi. 

2. Mohd. zawed Ansari, s/o~ shri sahu, R/o 332, 
E.w.s. Murera , Neem sarai Colony, post Begum 
sarai, oistt. Allahabad • 

• • • Applicants • 

C/A Shri Rak esh Verma , 

ve rsus 

1. Union of India through General Ma nager, E. Rly, 
calcutta. 

2. The Divisional Railway Manager, E. Rly, Mugal-
• 

sara~. 

• • • Respondents, . 

C/R ••• 

0 R G •. E R 

Hont ble Mr. s. oas Gupta , Member-A 

APP licani<\ h~stated on oath that 

1h1 ~"the s on of Railway Efll>loyeeS who did not 

participate in the Railway strike and ~~considered 
"'· 

as Loyal worke~ , 

2 • . Hea rd Shri Rakesh Verma, l earned c 1j 
. cont ••• 2/-
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co~nsel for the applicant. 

2. The case of the petitioner! is that 

lhi ~ the son of Railway employeE!f who did not 

participate in the Railway stirke of 1974 and 

w~assured certain concessions including special 
\. , 

consideration in respect of the children for 

appointment in the Railways. The petitionex4 
0 

contend tha~ after attaini ng the majority,tfie( 

ba~appliedtfor being granted concession of 

appointment under the Railways but the same 

has not been considered so far. 

4. The l earne d counsel for the petitioner 

has drawn our attention to representation dated 

14.5.94 at Anrt xure A-XI• 

we are of the view that at this stage, 

it will be sufficient to give a direction to the 

respondents that the said representation dated 

14.5.94 be considered and disp osed of by a reasoned 

and speaking order within a period of 3 months 

from the date of · communicati onodf this order. The 

petition is disposed of at the admission stage 

with the above direction. There will be no order 

as to costs. 
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